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(sA Nn / ziG2i2/ NCLT / MB/ MAH/ 2017

Fivc Thousand Only) for the scrviccs. If no responsc is reccived by thc

Tribunal from Official Liquidator within thirty days of the datc of.receipt of
notice, it will be presumed that Official Liquidator has no obiection to the

proposed Scheme as per Rulc 8 ol' thc Companies (Compromiscs.

Arrangements and Amalgamations) Rules. 2016.

23. The PCS for the Applicant Companies submits that there are no Securcd

Creditors in the First and Second Applicant Company, therefbre the qucstion

of sending noiices to the Secured Creditors does not arise. 'fhe pCS for the

Applicant Companies further submits that since the Schemc is an

amalgamation among the Applicant Companies and their respectivc

shareholders only a m€eting of thc Equity Shareholders is proposed to be held

in accordance with the provisions of Scction 230( l)(b) of the Companies nct
20t3.

24. The PCS for the Applicant Companies submits that there arc no Un-secured

Creditors in thc First and Second Applicant Company, therelbre the question

ofsending notices to the Un-securcd Cr€ditors does not arise

25. The First and SecondApplicant Cornpany to file affidavit of service in the

Registry proving dispatch of notices to lhe creditors. where applicablc.

publication of notices in ncwspapcrs and to the regulakrry authoritics as statcd

in clause 20and 2labove and do rcport to this Tribunal that the directions

regarding the issue ofnotices have bccn duly complicd with.

V. Nallasenapnthy Menrbcr (T)M. K .Sh rawatHon'hleMcm bcr (.r)

Date :2211212017
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